ITEM NO.20 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 13381/1984

M.C. MEHTA Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

(1) IA NO. 68823 and 68824 of 2025 (APPLNS. FOR PERMISSION AND
EXEMPTION FROM FILING O.T. ON B/0 P.W.D, MATHURA)

IA No. 68823/2025 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 68824/2025 - EXEMPTION FROM FILING O.T.

(2) IA NO. 38664 OF 2025 (APPLN. FOR PERMISSION ON B/0 OF U.P.
RAJYA VIDYUT UTPADAN NIGAM LTD.)
IA No. 38664/2025 - APPROPRIATE ORDERS/DIRECTIONS

(3) I.A. NOS.99054 & 99055 OF 2024

Date : 30-07-2025 This matter was called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA
HON'BLE MR. JUSTICE K. VINOD CHANDRAN

Amicus Curiae
Mr. A.D.N. Rao, Sr. Advocate

Mr. Liz Mathew, Sr. Adv.
Ms. Aakashi Lodha , AOR
Mr. Omkar Hemant, Adv.

Mr. Siddhartha Chowdhury, Adv.
Counsel for parties

Mrs. Aishwarya Bhati, A.S.G.
Mr. Shivika Mehra, Adv.
Mr. Sarthak Karol, Adv.
Mr. T.s Sabarish, Adv.
Signatyre NotVeried Mrs. Ruchi Kohli, Adv.

§§%%%%w Mr. Chitvan Singhal, Adv.
Roa=] Mr. Padmesh Mishra, Adv.

Mr. Amrish Kumar, AOR



Mrs. Aishwarya Bhati, A.S.G.

Ms. Ruchi Kohli, Sr. Adv.

Mr. Mukesh Kumar Maroria, AOR

Ms. Shivika Mehra, Adv.

Ms. Aastha Singh, Adv.

Mrs. Rajeshwari Shankar, Adv.

Mr. Sarthak Karol, Adv.

Mr. Jagdish Chandra Solanki, Adv.

Ms. Aishwarya Bhati, A.S.G.
Mr. Rajeev Kumar Dubey, Adv.
Mr. Ashiwan Mishra, Adv.

Ms. Aditi Mishra, Adv.

Mr. Kamlendra Mishra, AOR

Ms. Keshvi Arya, Adv.

Mr. G.S. Makker, AOR
Mr. Vijay Panjwani, AOR
Mr. Ankit Goel, AOR

Mr. Pankaj Sharma, Adv.

Ms. Vidushi Pandey, Adv.

Mr. Shubham Bahuguna, Adv.
Mr. Eshan Kumar Saxena, Adv.
Ms. Rashmi Singh, AOR

Mr. Sanjaya Jain, Sr. Adv.
Mr. Adarsh Tripathi, AOR

Mr. Vikaram Singh Baid, Adv.
Mr. Ajitesh Garg, Adv.

Mr. Adarsh Tripathi, AOR

Mr. ANS Nadkarni, Sr. Adv.
Ms. Ruchira Gupta, Adv.
Mr. Shishir Deshpande, AOR
Ms. Pooja Tripathi, Adv.
Mr. Amit Kumar, Adv.

Mr. Abhishek Verma, Adv.

Petitioner-in-person
Applicant-in-person

UPON hearing the counsel, the Court made the following
ORDER

[ 1 ] IA NO. 68823 and 68824 of 2025

1. The Central Empowered Committee (CEC) is directed to conduct
an inquiry in these applications and submit its report within a

period of six weeks from today.



2. List on 23.09.2025.

[ 2 ] IA NO. 38664 OF 2025

1. The Central Empowered Committee (CEC) is directed to conduct
an inquiry in this application and submit its report within a
period of six weeks from today.

2. List on 23.09.2025.

[ 3] TI.A. NOS.99054 & 99055 OF 2024

List these applications along with I.A. No.22551/2025 on
23.09.2025.

(NARENDRA PRASAD) (ANJU KAPOOR)
DEPUTY REGISTRAR ASSISTANT REGISTRAR
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